
RA{A$TIIAIY HIGH CQU*RT. JODI{.PVR

ORDER

No.Estr.(2S)/08/2020 Date :01.02.2020

The stae Goverrmelt vrde order No.F.19(4)Nyay/2019, dated

3I.01,2020 has appointed follciwing 05 candtdates, selected in Distdct

Judge Cadre Direct Recruitment Exanrination-z0l8 as Additional Disftict

Judg€ wifi effect ftom the date they assume charge of the,ir office:-.

s.
NO.

NAME

Sarva ShrVSurt.,tlls./Dr.

1 NAVEEN KIJ'I\4AR CHOTJDHARY

2 ASHWIM SHARMA

ANIL KUMAR SHARMA

4 YOGESH JOSHI

5 GOPAI SAINI

Tbe appoi-nree officers sha.ll be paid basic salary in the pay Scale of
Rs, 51550-1230-58930-1380-63070 and allowa.nces admissible rhereon,

The above officers are dtected ro repofl ar Rajasthan State Judicia.I

Academy, Near Jhalamald Ckde, Jodhpur on 07.02.2020 at 10:00 AM
sharp for training.

The appoiDtee officers shall subrnit a dedaration under Rule 2S_A(2)

of the Rajasthan Civil Services (ConducQ Rr[es, 1971 to rhe ControllinB
Au ority ar tie time of Joil rg or rMithh oBe monrh of his/her maffiage, as

*re case may be, siglecl by his/her iarher/wlfe/ltusband and fatrer-in-law ro

the effect that he/she has not tal(en dowry directly or lndirectly and in any
nlantleL,

BY ORDER

REGI

No,PA-/RG/08(2)/2019(part,B)/4gB Date : 01.02.2020

Copy forwarded to the follow;ng for lnfomation and necessary aoion:-

1. The Secretary to the Law Mrdsrer, Govemment of Rajajsrhan, Jajpur.2. The pdncipal Secretary to th
_ Legal Remimor"n.u, n'u.;ur,mf, iu?fimmenl' 

Law Deparonent-cum-

J. Th€ Secretary to the GoveruEent ofRajasthan, Depanment of GeneralAdminisuarion (Gr.2), Jaipur,

COtt.r:.?---.2



9- ''--

REGI

4_

6,

7.

L

The Secretary, Lokayukta, Sachivalaya, Jai.pur.

The Accountant GeneraL, RajasdffI, Jaipur.
Thc Registrar (Vig.)/(Admn,)/(Rules)i (Examlnatiou)(Class.),
R;rjasthar High Cr-ron, Jodhpur.
The Registral-Cum-Principal Privare Secretary to Hon'ble the Chief
Justice, RaJasthan High Couft, Jodhpur/Ja.ipur.
The Registrar (Admn.), Rajasthan High Coun Bench, Jaipul wifi the

request to distr.lbute the copies of this order to all the Hontle Judg€s

sirtinB ar Jaipur through P.S,, Member Secretary, Rajasdun State

Legal Services Authoriry and all the Judicial Officers posted in the
Regisuy ar Jaipur Berch, Jaipu.
All District & Sessions Judges.
All Scnior Deputy Registrars,Deputy RegisFars, Rajas an Hjgh
Court, lodhpur/Bench, Jalpur.
The Director, Rajasthan Srate Judicial Acadeny, Jodhpur, Nea.r Jt.
Director Office, Medical Departrsent, Jhalamand Circle, Old Pali
Road, Jodhpur-342013.
The Treasury Officer, Jodhpur City, Jodhpur.
Director, Rajasthan State Judicial Academy, Jodhpur.

AII the followirg candidates alongwith copy of Govt. order dated
31.01.2020 issued by the State Goverrunent-

(1) Shd. Naveen I(umar Choudhary, Advocate, S/o Sh, Prahlad Das
Choudhary, FJo Mahaveer Chowk, Purani Tonlg Disrrict Tonk-
304001. Email IO: naveen94143342s7@damil.com Phone
No.9.1143-34257.

(2) Shri Ashwini Shamu, Advocare S/o Sh. Orn Pral<asb Sharma, R/o
E-23, Balaji Vrhar-6, Ex-I, Near Benar Railway Sta on,
Boyntawala Benar Road, Jdpur-302012. Email ID:
lw.ashwinishanna@yahoo.con Phone No.98287-97980.

(3) Shd Anit Kumar' Sbarma, Advocare S/o Sh. Ram B.ilas Sharm4 R-/
o Wa-rd No.20, I$etrl District Jhunjhunu,333503. Emai] ID:
anilrbsharmaraEmail.com Phone No.9887543041.

(4) Shrl Yogesh Joshi, Advocare S/o Sh. Srikrishan Joshi, nyo II-C-247,
Behind Mousam Vibhag, Murlidhar Vyas Colony Nagar, Bjkaner-
334004. Ema:l ID: joshivklgSo@gmail.com phone No.94140-
3546S.
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(5) Shri Gopal Saini, Advocate S/o Sh. prabhati Lal Mali, Ryo 5-32-33,
RIICO Housing Colony, Indusn'ial Area, SitaDura, Jaipur-302022.
Email ID; vikasl 999saini@gnratl.com plioDe ivo.9414'O_SS909.

15. P.S. ro all Hon'ble Judges iittir:g ar Jodhpur.
16. A.O,J., Classificarior Secdon (Websire), Rajasthan High Coun,

Jodhpur/ Bench, Jaipur.
Persoual File/
ConI./Accornts/G eneraU
Sub. Cour/Staristics/Computer Cell.
RJS Leave/Jr'. Actt./Buildhg Cell.
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